OFFICE ORDER

‘In compliance?®

mstructlons contamed in the

17.05.2020, the followmg directions are, hereby, 1ssued to all
- concerned for mformatlon & strlct comphance '

4

.-~ “Inatters pertalnlng to the Sess1ons Court of this. Sess1ons Division

to 21 06.2020. A ,

2. Sh. ‘Avtar Smgh Additional Dlstrlct & Sessions Judge,
- Pathankot shall attend.all the urgent C1v11 and Criminal matters
pertaining o the Sessions Court of this Sessmns D1v1510n durmg
the penod from 08 06. 2020 to -14.06. 2020 & 22. 06 2020 to

-30.06.2020. o . .
3. The following Civil Judges - cuin — Judicial Magistrates shall
attend all the urgent Civil and Criminal matters pertaining to all
L the Courts of Civil Judges - cum - - Judicial Maglstrates
. S Pathankot during the period from o1, 06. 2020 to 30.06. 2020 as.

per the duty roster glven below :

-

Notlﬁcatlon dated 23.05. 2020 1ssued by the Hon ble High Court of .
o PunJab & Haryana vide Endst bearmg No 618 Spl Genl /XVIL3 dated o

123.05.2020 and in view of the - prevalhng s1tuat10n arlsmg due to |

outbreak of Novel Coronavirus (COVID-19) and also in continuation of |

this office order dated 17.05.2020 bearmg Endst No. 1245 dated |

1. The undersngned shall attend all the. urgent Civil and Cnmlnal .

durmg the perlod from’ 01 06. 2020 to 07.06.2020 & 15 06.2020

Sr. {Name of the Officers | Period of duty -
No.| - o - : ‘ S
~==1"1. |Sh. Parinder Singh, 01.06.2020 to 05.06.2020
|Civil Judge (Senior Division) :
Pathankot. _
2. |Ms. Radhika Likhi, - 106.06.2020 t0 10.06.2020 | -
o CJID/IMIC, Pathankot. o
y o 3. [Sh HemAmrit_Mahi,/ o 11.06.2020 to 15.06.2020
e . |ACJ(SD)/JMIC, Pathankot : '
4.  |Sh. Karan Aggarwal, '116.06.2020-to 20.06.2020-
TCIID/IMIC, Pathankot. . o
5. |Sh. Kamaldegp Singh, = . | 21.06.2020 to 25.06.2020 -
Chief Judicial Magistrate, - o
Pathankot. .




6. |Sh. Rajinderpal Singh|26.06.2020 to 30.06.2020
| Gill,CJID/IMIC, Pathankot.

| 4. The above-said Judicial Officers (on duty) are dirécted to call the

minimum supporting_staff so required on rotation basis. The

remaining officers as well as the staff shall work from Home
during the period from 01.06.2020 to 30.06.2020 and shall not
leave the statlon without prior permlssmn of the undersigned.
Further they will also make themselves available immediately as

- and when their services are required.

e, F o e

. =775, All the proceedings should be conducted by V1deo conferencing.

The System Officer / System Ass1stant(s) shall ensure proper

functioning of the video 6onferen;:ing facility.

6; In case, any of the Duty Judge is not available for duty, for any
reason, then it shall be his own responsibility to-make prior. and

alternative arrangément with other :Judicial Officer, for

. pérforming his duty, under intimation to this effice.

| 7. The Judicial Officers (6n duty) aré requii'ed to send the files of
- ..~decided and pending cases ente"rtaing(,i during the said period (i.e.
- from 01.06.2020 to 30.06.2020) to Suvidha Centré of this Court,
for entering the same in CIS and fbr further entrustment /
uf)_lbading. | |

. : i

Dated: 29.06.2020 | District & Sessions Judge,

¢~ Pathankot. -
OFFIC E DISTRICT & SESSIONS GE, PATHANKOT.

Endst No. 172 85 /- Dated _ 29-08-2020
Copy forwarded to The Registrar General, Hon'ble High Court of -

Puanb and Haryana; Chandigarh for information, please.
Copy forwarded for information and necessary action to :

1. All'the Judicial Officéts workmg in the Pathankot Sessions.
. Division. - : PHOTOCOPY A ESTED /

é‘u Qf;;mv 1IQH (L .

To-o




2. The Dlstrlct Attomey, Pathankot.
- 3. The President, Dlstnct Bar Assocxatlon, Pathankot

System Ofﬁcer/System Assistant(s) to note. The contact numbers
of Superintendent and System Officer be also uploaded on the ofﬁmal

website of this Sessions Dly,lslon.

‘District & Seksions Judge,
- Pathankot. .




ST

Vo

' ‘from 01 06 2020 té 26, 06 2020 (both déys mclusxve) ..tands can f:::‘

HIGH COURT OF PUNJAB AND HARYAN&
NQT%FICATION '

,Court w1ll functioh - thh the conhnuahon of oresent

filing, listing and hearmg of the cases through vxdep conferf

to the roster bemg prepared by Hon’ble the thef. ]’ust;ce.

IEERA

1t is. further notxfxed that -the ensulng rsumef Vaizahons in fhe

Subordinate Courts in the“States of Pumab Harvana" _and Tf Ch‘andlgarh, -

irom 01 06.2020 to 30.06.2 9ﬂ7f' {both days .mciuswr« also stqnd@ Cancelled
3
and the Courts: will - £un cfion. with.’ the cvuhnua’aom{ oj presenl-‘z

. '.arrangement of hearmg of cases. o SRR .
’ b o -
- BY'ORDER OF HON’BLE THE CHIEF ]Uf:u‘I‘IC}r ‘AND]U GES vy

Assmtam‘Regxstr (Géﬁef”al)
_ for Registrar L eneral

 Endst. No. 617-Spl._ Genl /xvns dated 23rd ‘vIay, 202d

Cogx forwarded for information fo - o
.The.Advisor to'the Admxmstrator, U.T,; Chanchgarh

The Chief Secretaty to Govemment of Punjab, Chandigarh.
The Chief Secretary to Govemment of Haryaria, Chané iparth.
The Home Secretary to Government of Punjab, Chand:garh.
The Home Secrétary;to Govemment of Haryana, Charc igarh.
The Home Secretary, Chandlgarh Adzmmstrauon, Chendigath, 1
'I'he Joint Secretary to Government of India, Ministry ot Zaw & Justee,~". - "
Department of Justice, | JaxsalhmerHouse, Mansm shiRodd,, New“DgLi'i_, )
“8. _The Registrar, Hon'ble Supreme Court of India, New Deitd o §

9. The Registrar General, All the Hon'ble High Coutts. 1
10. The Advocate Genc-al, I’un]ab, Chandigarh. T \
11. The Advocate General, Haryana, Chandigarh. T
12. The Accountant General, (A&E) Punjab, Haryana at Cl. ndxgarh A
13. The Accountant Géneral, (Audit), Punjab, Haryam atCr mdlgarh ‘
" 18The Accountant General, (A&E) and (Audit), Chandige= 1. £

15. The Secretary, Bar Council, Pun]ab and Haryana High *, jurt, Chan hgarh

16. The Secretary, Bar Association, Punjab anid Haryana i - & Coust, Chandxgarh

17. Theé Official Liquidator attached to the High Court, od 'oraté BhaWan) :

" Second Floor, Séctor 27-B, Iv{adhya Marg, Chandlgarh | '
18. Thé Regxstrat, Railway Claxms Tribunal, Keridriya Sada 4 Floor, Sector 9-A, Chandjgax‘h
19, The President, Sikh GurudWara Tribunal, Chandigarh. - )
20. The General Manager, Pun]ab Roadways / Haryana Roa ™\ a.ys/P;R."rI' IC. :and
CTU, Chandxgarh B : i :
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Endst. No. 618-Spl. Genl/XVII3 dated 234, May, 2020 °4 . i
‘Copy forwarded for mformahon and necessary acticy. to - $0F o i - I :

. 1. All the District & Sessions ]udges in the States of Puriab, Haryana & ‘undxg o
2. The Director Administration, Chandlgarh Judicial Acedemy;Sectord3-Di Chai\dlgarh. |
3. The Member Secretary,. Pun]ab Legal Services Authority, SAS. Nagar

4. The Member Secretary, Haryana State Legal Semces /mfhonty, Sector ’14,I’anclﬂ<tﬂa.-

Email

5..
: . AssxstdnLReg;s&ar’(Eeﬁerﬂ) L '
A for Regmt;ar’@bnera‘l '
Endst. No. 619-821 Genl./XVH3 dated 23"'4l May/“2020 s ‘ N
T Copy forwarded o A - } ' ’ : ©
' -SpeedPost -~ - 1. ‘The Controlier of Pnntmg&Stahonery,UT Cl#and]garhx Coe . ' T \

2. ‘The Controller of Prmtmg & Stationery, Haryan?, Chandigah, with th fhe
o£ Eu“ :

request that the: notxﬁcahc'l be publxshed inthe c" falal Gaze.

R TR

- state/U.T. )
~  Uploaded 3. The Conrroller of Pnnnng &Stanonery, Punjab, 5; A, Nagar; ohal Soat it :
 ——The_ notification has. ,been uploaded on tlw web portal lof P{l a'b : T
5 Government 4 _ S S R i
| A551St°"\t Reglstr (G E . : i
: A o U IS U} ReglstrarfGener“'l &J" # o : .}X
- Endet. No. 620 321 Genl/XVIIB dated 23«! May, 2020 { o ' '

Copy forwarded to the foIIowmg P :
1. The Chief Editor; The Tribune, Chémdlgarh ' e .
. 2. The Chief Editor; Indiah Expiess, Plot N&: C-5, Inshtutxonal A-rea,@ee;‘ 316 '
Panchkula-134 109. v A
3. The Chief Editor, Punjab Kesn, Chandlgarh
‘4. The Chief Editor; Daily Apt alandhar. -~ < R
' thh the request that the said notification. may be 'pubhsheﬂ sin 'thﬁh‘
. neWSpapers for the mforma tion of general publxc R

|l
: ' ' I , ASS!S 3nt{Reglstr§r (Genera‘l) } ;
- - : for Reglstrar'Generalé C !

e

Endst. No. 621 Sgl Genl/XVIIB dated 23“‘ May 2020

- : Copv forwarded/ uploaded*on IGH]Co for mformaﬁg A0f- | b 7 .
w0 1. Thé Joint Reglstrar-cum-Prmc;pal Secrétary (Admn) o Hon'ble the Ghief T
2. The Special Secretaries/ Secretanes/ Court Secretamﬂ;/ Readers.to all:the . }
Hon'ble Judges and:Lok. Ada}ats, SRR . i

3. Thb Secretary to the Registrar General - o '
4. The Private Secretary. to the Regxstrar Vigilance; :
5. The Private Secretary/Ster\ographer/ Sfeno to the RegL,:rars/ {

i Sl A s .

7 All xthe Supermtendenis / Branch ‘n—charges/ Sectlon Fn-charges'
Pun)ab and Haryana ngh Court, Chandigarh. ~ '
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